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States 

1 

Andhra Pradesh 

Tamil Nadu 

Goa 

Maharashtra 

Orrssa 

West Bengal 

Pondlcherry 

Tnpura 

Total 

(b) Yes, Sir 

(c) The export figures of cashewnut 

Export of Cahsewnut Kernals 

1988-89 

1989-90 

Participation of MRTP/FERA Compa-
nie, In the Domestic Seed Industry 

8191. SHRI RAMDAS SINGH. Will the 
MInister of AGRICULTURE be pleased to 
state: 

(a) whether Government allowed par-
tiCipation of MRTPlFERA Companies In the 

Production in Metric Tonnes 

1987-88 1988-89 

2 3 

31860 34260 

11980 12360 

12090 12780 

21360 24380 

22320 26nO 

3404 2892 

257 265 

50 48 

260261 274335 

Kernals for the last two years are furnished 
below: 

Quantity in Metric Tonnes 

2 

34023 

45133 

domestic seed industry; 
(b) if so, the particulars of MRTPIFERA 

Companies who participated so far and the 
Incentives provided to the domestic seed 
industry SO far; and 

(c) what other benefits are proposed to 
be given to the Seed Industry for export 
earnings? 
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THE MINISTER OF STATE IN THE 
DEPARTMENT Of RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI UPENDRA NA TH VERMA): 
(a) Yes, Sir. 

(b) The names of MRTPIFERA Compa-
nies who have been permitted to operate in 
the seed sector are given in the attached 
Statement. The following incentives are 
provided to the domestic seed industry; 

(i) reduction of the import duty on 
seeds: 

(il) rf:duction of the import duty of 
machines and equipments which 
are not manufactured in the 
country or for which the technol-
ogy lIpgradation is necessary. 

(iii) Pre-shipment credit upto 180 
days IS allowed at 9.5% rate of 
interest per annum. Beyond 180 
days and in all upto 270 days, 
with the prior approval of the 
RBI. the rate of Interest is 11.5% 
perannum. Post-sh ipment credit 
IS also allowed at 9.5% per an-
num: ar.d 

(iv) Cash oompensatory support at 
the rate of 10% on thE? export of 
speds. 

(e) Policy initiatives reqUired for aug-
fT'P'lting export of seeds IS reviewed from 
1:rr!e to time based upon suggestlol"s re-
cP1ved from variOUs quarters including seed 
Industry. 

STATEMENT 

MRTP Compantes 

1. Mis. Hlndustan Levpr Ltd. 

2. Mis. ITC Ltd 

3. MIs National Organic Chemicals & 
Industries Ltd. 

4. MIs. Hoechst India ltd. 

5. MIs. J.K. Industries Ltd. 

6. Mis. J.K.B.M. Ltd. 

7. Mis Rellis India Ud. 

FERA Companies 

,. M/s Sandoz India Ltd. 

2. MIs Cargill Seeds India Pvt. Ltd. 

Voluntary Organisations Receiving 
Foreign Funds 

8192. SHRIM.V.CHANDRASHEKARA 
MURTHY: Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether a large of voluntary organi-
sations receiving huge amounts from abroad 
are working in India in the field of hJ,NT1an 
welfare, economic development and,..eCo-
logical environment: 

(b) if so, the names of first ten voluntary 
organisations receiving maximum funds from 
foreign countries/sources for the las1 three 
years and the funds received by each or-
ganisation, year-wise: 

(c) the guidelines issued by Govern· 
ment for these voluntary organisations to 
grant funds to the regional and local welfare 
societies: and 

(d) the check being exercised by Gov-
ernment over their funding? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a). Yes, Sir. 


